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(b) whether Bangladesh has already held
extensive discussions with Nepal in this
connection;

(c) whether Bangladesh Foreign Secre-
tary visited Bhutan recently to persuade that
country to move away rom India’s area of
influence;

(d) if so, to what extent Government has
examined these reports;

(e) what action India propose to take in
this regard; and

(f) whether Government have taken up
this matter with the Bangladesh Govern-
ment ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO) : (a) to (f) The late President Zia-ur-
Rehman of Bangladesh had initiated a move
to promote regional cooperation among all
the naitions of the sub-continent, including
India. Following upon this Bangladeshi
initiative, several official level meetings have
been held among the 7 States concerned, and
at the beginning of this month the first ever
meeting of the Foreign Ministers was held to
give further momentum to South Asian
Regional Cooperation, or SARC.

Bangladesh also npaturally pursues its
bilateral contacts with the regional States
and high level visits have been exchanged
with Nepal and Bhutan.

Long after these took place, a report
appeared in one of our newspapers last
month reading a different meaning into some
of these exchanges. These are speculative
and call for no comment, much less any
representation to the Bangladesh Govern-
ment . Government of India remain watchful
of developments in our region which could
have any adverse affects on us. Bangladeshi
participation in SARC represents the more
positive developments that are taking place.

Representation from Mayor of Vijayawada
Municipal Corporation

*274. SHRIMATI SUSEELA GOPA-
LAN : Will the Minister of RAILWAYS be
pleased to State :
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(a) whether a representation dated 12
May, 1983 bas been received by the Govern-
ment from the Mayor of Municipal
Corporation, Vijayawada urging to under-
take the work of removal of Satyanarayana-
puram Railway Track and for construction
of third railway line including a bridge; and

(b) if so, what steps have been taken in
this regard ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A- GHANI KHAN CHOU-
DHURI) :(a) and (b) Yes, Sir.

The Railway bas already submitted
the detailed survey report in this reyard
to Andhra Pradesh State Governmcn[
and the Municipal Corporation  of
Vijayawada. The gross cost of re-
alignment of the Railway Track is
estimated to be Rs. 3.52 Crore. The

Railway will undertake this work on Deposit
Terms after the approval is conveyed and
cost deposited by State Government/Vijaya-
wada Municipal Corporation.

Begging Problem in Metropolitan Cities and
Measures to Remove Draw-Backs in
the Existing ACT

°275 SHRI B. D. SINGH :
SHRI CHHOTEY SINGH YADAV:

Will the Minister of SOCIAL WELFARE
be pleased to state :

(a) whether Government are aware of
the magnitude of the begging problem in the
metropolitan cities of the country, parti-
cularly of the organised gangs run by
‘““Ustads”” who kidnap children and force
them to beg ; and

(b) if so, what positive measures are
contemplated by Government to remove the
drawbacks in the existing legislation prohibit-
ing begging and also to identify and liquidate
the gangs engaged in making the children
professional beggars ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) According to
1971 Census the number of beggars, yagrants,
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etc. was estimated as 10,11,679. Separate
figures for the metropolitan cities are not
available. For an assessment of the problem
in the metropolitan cities, the Ministry of
Social Welfare has sponsored studies in the
cities of Delhi, Bombay, Madras and
Calcutta. No specific information regarding
organised gangs run by “Ustads”’ who
kidnap children and force them to beg is
available. However the attention of the
State Governments has been drawn towards
the peed to strengthen the administrative
machipery to deal with this problem.

(b) The responsibility for dealing with
the problem of begging rests with the States.
15 State Governments and 2 Union Terri-
tories have enacted anti-beggary laws. There
is adequate provision in the law for dealing
with gangs engaged in making the children
professional beggars. State Governments
bave also been urged to take concrete
measures to ensure that child begging is
stopped through the creation of special ugpits
within the Police and jmprovement of the
necessary infrastructure for the carc and
protection of beggar children.

Bombay-Madras Japata Express Being
Diverted to Karnataka

*276. SHRI ERA ANBARASU : Will the
Minister of RAILWAYS be pleased to state :

(a) whether it is a fact that Bombay-
Madras Janata Express is being diverted to
Karnataka State ; and

(b) if so, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN
CHOUDHURI) : (a) No Sir, the train has
not been diverted but merged with Udyan
Express with 9 coaches going towards Madras
and 8 coaches going to Bangalore.

(b) Does not arise.
Feat-at faedl Vel gqrasa
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